®* GENTRAL_ADMIN ISTRAT IVE_TRIBUNAL
BANGALORE BENCH

Second Floor, :
Commercial Complex,
Indiranagar, o ,
.Bangalore-560 038, ...
TZ MAY 1994

Dated:~
APPLICAT IGY NUMEER: 265 of 1994.
APPLICANTS: _ REGPINDENTS :
Sri.A.Bhanu, and Others v/s. Indian Insiitute of Horticultural
Te. : Research,Bagalore
1. Sri.D.Leelakrishnan,Advocate,No.G-5, Eragade Links,

No.541,First Main Road,Seshadripuram,Bangalore-20.

2. Sri. S.V.Shastri,Advocate,Second Floor,Srinivasa Bldg,
Near Sampige Theatre,First Cross,Sampige Koad,Bangalore-S.

Subject:~ Forwarding ?f copies ot the Orders passed by the
"Central agmlnist:ative Triounal,Bangalore.
Please find enclosed herewith a copy of the ORDER/
STAY ORDER/INTERIM ORDER/, passed by this Tribunal in

. the above
mentioned application(s) on ©94-05-1994. -

 /DEPUTY REGISTRAR |
JUDICIAL BRANGCHES.
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CENTRAL ADMINISTRATIVE TRIBUNAL,
BANGALORE BINCH,

ORIGINAL APPLICATION NO. 265/1994

WSDNESDAY, THE 47K DAY OF MEY, 1694
Shri V., Ramakrishnan e-s Member (A&)

The Indian Institute of Eorticultural
Research Employees Association,

C/o Indian Institute of Horticultural
Researcth, Hessaraghatte lake Post,
EANGALORE: 560 089 represented by

its President Sri. A, Ehanu,

ori S.A, Sreedrara,

Son of S. Anantharamaial,

Aged about 38 years,

Technical Officer,

Indian Institute of Horticultural
Research, Hessarachatta Lake Fost,
BANGALORE : 560 08¢e,

Sri 8.C. Chandrashzkar,

Son of Late S.7. Chanrapoaiah,
Acz4d &bout 36 years,

Laboratory Technician (T-4),
Indien Institute of Horticultural
Reseearch, Hessaraghatta Iake Post,
BANGALORE : 560 089,

Dr. C.¥. Mathezi,

Son of late C.ii. Koshi,
Aged about 48 years,
Senior Sciertist,

Indian Institut= of Eorti
Research, Hessaraghatta L
BANGALORE: 56C $89,

Dr. K. Srinivasg,
Son of K. chetty,

Aged about 42 years,

Senior Scientist,
Indian Insitute of Horticultural

. “.Research, Hessarachatta lake Fost,
"« E£NCAIORE: S60 08¢, ces Applicants

( By &3dvocate Shkri . leels Krishtrnar )

Vs.

A



The Indien Iﬂstltute of H
Research,
Hessaraghatta Lake| Fost;

dwtlcultural

BANCALORE 3

560 089

1R

represented by its Directdr

( By Advocate oﬁrﬂ S.V,

»+.+ Responients

‘ Shastri, Govt.
Sta;ding-COMnsel)
i
ORDER
: ! ‘
Shri V. Ramskrishian, Member (A)
Heard the rounsel for the applicernts as

also the learnsd

2. The apolicgnte havg

filed an MA No.

for the resooniasnts,

71/94 1dated

24.1.94 for jointjlapolication, which is aliowed. The

_ J. i %? .
applicants row suﬂmlt a Mémo, that they inten? to settle
&

for withdrawal of the aonli-

the subject mattew of theiabove epplication amicably by
|

mutuel discussionjjand pray
.. i H

cation, The coungel for khe respondents

|

to the same, In [yiew of
Y :

i

isidismissed as withdrawn, No costs,

oy !
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hiac no objection

fhis position, the aooslication




